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(b) if so, the details thercof"
Th- Minister of Mines and Gil (8hri
K. D. Malaviya): (a) Not yet, Sir.

(b) Does not arise.
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Ankleshwar Oil

1085, f Shri Aurobindo Ghosal:
\Shri B. Das Gupta:
Will the Minister of Steel, Mines
and Fuel be pleased to state:

(a) whether any arrangement has
becn made to carry crude oil from
Ankleshwar to Bombay refineries for
expeditious refining;

(b) if so, whether the Railways have
agreed to supply adequate number of
tank wagons for transport; and

(c¢) if so, at what rate and whether
the present rate of freight is economi-
cal?

The Minister of Mines and Oil (Shri
K. D. Malaviya): (a) Yes, Sir, The
Ankleshwar crude oil will be trans-
ported to Bombay refineries by rail.

(by ang (c). The matter is still
under negotiation with the Railway
authorities,

Permanency in Defence Establishments

*1086, Shri §. M. Banerjee: Will the
Minister of Defence be pleased to state:

(a) whether final orders regarding
80 per cent permanency of non-indus-
trial and industrial staff in defence
establishments have been issued;

(b) if not, the reason for the delay;
and

(¢) the steps taken by Government?

The Deputy Minister of Defence
(Shri Raghuramaiah): (a) General
orders regarding the principle of con-
version of temporary posts into perma-
nent ones have issued. Specific orders
authorising such conversions in certain
Branches/Directorates have also issued.
In respect of the rest details are
being worked out prior to the issue of
such orders.

(b) Does not arise.
tc) Does not arise.





